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gions, and of them

are illiterate.

the majority

(3) A very large number oi tape-
recorders, tape; and trained
personnel is required for the
execution of the scheme, and these
are not available.

INDIANS IN ZANZIBAR

78. SHRI J. H. JOSHI: WiH the PRIME
MINISTER b, pleased to state:

(a) whether it is a fact that Indians
residing in Zanzibar were arrested in the
middle of January, 1964; and

(b) whether there was any los, of life or
property of the Indians as a result of the recent
trouble in that country?

THE PRIME MINISTER AND MINISTER
OF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU): (a) Government is not
aware of the arrest of any Indian national in
Zanzibar in the middle of January 1964.

(b) According to information available,
persons of Asian origin in Zanzibar suffered
some casualties and loss of property during
the revolution. Authentic details of such
losses by Indian nationals are not yet
available.

INDIANS IN KENYA

79. SHRI A. D. MANI: Will the PRIME
MINISTER be pleased to state:

(a) whether Government's attention has
been drawn to a statement made by the
Secretary of the Kenya Federation of Labour
to the effect that the Indians in Kenya have
isolated themselves from the local people; and

(b) if so, what steps Government propose
to take to bring about better understanding
between the Indians in Kenya and the loca]
people?

THE PRIME MINISTER AND MINISTER
oP EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU) « (a) Reports of the
statement have appear” in the Indian Press.
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(b) The Government's consistent policy has
been to encourage persona of Indian origin
resident abroad to identify themselves with
the people of the country of their adoption.
The Indian misaiorm abroad render sucl
advice and assistance as may be appropriate to
help in thig process of integration.
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t [OCCUPATION Or INDIAN TERRITORY BY-
PAKISTAN

80. SHRI B. N. BHARGAVA; Will the
PRIME MINISTER be  pleased to
state:

(a) whether it is a fact that Pakistan has
recently occupied the Indian territory 20 miles
south of Jammu on the Indo-Pakistan border;
and

(b) if so, what steps Government have
taken in this respect?]
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t[THE PRIME MINISTER AND MINISTER
OF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU) : (a) and (b) On 25th
January, 1964 in the graveyard area 20 miles
south of Jammu, lying on the international
border between Jammu and West Pakistan,
Pakistan rangers and civilians were seen
digging trenches. They were challenged by
Indian patrol when the Pakistan rangers
opened fire. Our patrol returned fire.
Subsequently, at the intervention of the U.N.
Observers, firing was stopped. On January, 27,
1964, a meeting was held between the local
commanders, but no agreement could be

reached. The status quo continues in the area
w'rich ts under constant watch by our patrol?]
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t [PAKISTAN THREAT ON LIBERATION OP
JAMMU AND KASHMIR

81. SHRI B. N. BHARGAVA: Will the
PRIME MINISTER be pleased to state:

(a) whether Government's attention ¢has
been drawn to the news report to the effect that
the General Council of the Jammu and Kashmir
Muslim Conference has decide” at Rawalpindi
that war .of liberation for the disputed territory
of Jammu and Kashmir be launched at the end
of Ramzan; and

(b) if so, what is
reaction thereto?]
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t{THE PRIME MTNISTER AND MTN-
ISTER ofF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU): (a) Yes, Madam,
Government have seen Press reports to this
effect.

(b) In the event of any threat to the
security of Jammu and Kashmir, Government
will deal with it juitably.J
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t[ ] English translation.



